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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 7th July, 2026
S.0. 3685(E).— In exercise of the powers conferred by sub-section (5) of Section 3G of the National Highways
Act, 1956 (48 of 1956), and in partial modification of the earlier notification SO. NO.124 (E) dated 8th January 2026,
issued in this regard, the Central Government hereby withdraws the appointment of Shri Rajesh Katkar, Joint

Commissioner (Rehabilitation) as Arbitrator with immediate effect.

[F. No. MoRTH/NHAI/RO,Mumbai/land/Arbitrator/2025-26]
SHAIKH AMINKHAN, Director
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